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countries can be complicated, especially if language barriers or unfamiliarity with local
healthcare procedures come into play. In these critical moments, a dedicated cell by
the Government of India, specifically tasked with assisting citizens facing health crises
abroad, would prove to be of great value.

This cell could offer guidance, facilitate communication with medical facilities
and ensure that citizens receive proper treatment without the added stress of
unfamiliar processes. Such a specialized cell should also play a role in coordinating
medical evacuations when necessary, ensuring that citizens who require urgent
treatment or specialized care that is unavailable locally can be transported back to
India or to another suitable healthcare facility. It could also provide critical information
on health insurance, legal matters, and financial assistance in case of emergencies.
Given the growing number of Indian expatriates and the increasing frequency of global
mobility, establishing this kind of support system would not only provide peace of
mind for Indian citizens living or travelling abroad but also reaffirm the Government of
India's commitment to the welfare of its citizens.

| urge the Government to look into it.

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The following hon.
Members associated themselves with the Special Mention made by the hon. Member,
Shri P.P. Suneer: Dr. John Brittas (Kerala), Dr. Kanimozhi NVN Somu (Tamil Nadu),
Shri M. Mohamed Abdulla (Tamil Nadu), Dr. Fauzia Khan (Maharashtra), Dr. Sasmit
Patra (Odisha), Shri R. Girirajan (Tamil Nadu), Dr. V. Sivadasan (Kerala), Shri Haris
Beeran (Kerala), Shri A. A. Rahim (Kerala), Shrimati Jebi Mather Hisham (Kerala)
and Shri Sandosh Kumar P (Kerala).
Shri Niranjan Bishi. Not present. Shri Pramod Tiwari.

Demand to declare lightning strike as a natural calamity
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The following hon.
Members associated themselves with the Special Mention made by hon. Member,
Shri Pramod Tiwari: Shri A.A. Rahim (Kerala), Shri M. Mohamed Abdulla (Tamil
Nadu), Shri Haris Beeran (Kerala), Shrimati Jebi Mather Hisham (Kerala), Dr. John
Brittas (Kerala), Shri R. Girirajan (Tamil Nadu), Dr. Sasmit Patra (Odisha), Shri Anil
Kumar Yadav Mandadi (Telangana), Shri Ashok Singh (Madhya Pradesh), Dr.
Fauzia Khan (Maharashtra), Shri Ajit Kumar Bhuyan (Assam), Dr. Kanimozhi NVN
Somu (Tamil Nadu), Dr. V. Sivadasan (Kerala), Shri Sandosh Kumar P (Kerala),
Shri Akhilesh Prasad Singh (Bihar), Shri Shaktisinh Gohil (Gujarat) and Shri Neeraj
Dangi (Rajasthan).

Demand for conferment of Bharat Ratna on Maharaja Jagaddipendra Narayan Bhup
Bahadur of Cooch Behar

SHRI NAGENDRA RAY (West Bengal): Sir, | want to bring to notice that the valiant
freedom fighter, Jagadipendra Narayan Bhup Bahadur, 24" Maharaja of Cooch
Behar, was born on 15" December, 1915 in Cooch Behar. His father was Maharaja
Jitendra Narayan and mother Maharani Indira Devi of Baroda.

Maharaja Jagaddipendra Narayan was honoured with 2" |jeutenant and took
the charge of Army General of India. Besides this, he was also awarded with several
medals, that is, Burma Star, Africa Star, Pacific Star, War Medal, India Service
medal, Indian Independence medal, etc., presented by the Dominion India for Indian
Independence.

Moreover, Maharaja Jagaddipendra Narayan unified India through accession of
the Cooch Behar State on 9" August, 1947 and also advised many of his
contemporary rulers to agree accession to India. The letter on 12 August, 1947 from
Maharaja Jagaddipendra Narayan to Sardar Vallabhbhai Patel proves this fact.
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